
 469  Re.  Cut  down  in

 Certain  Flights

 12.11  hrs.

 RE:  CUT  DOWN  IN  CERTAIN
 FLIGHTS

 MR.  SPEAKER  :  On  behalf  of  the  whole

 House-  we  had  a  meeting  |  must  convey  it  to

 you  that  we  are  of  the  unanimous  opinion
 that  you  may  cut  down  certain  flights.  The

 whole  Housesays  that  it  must  be  run  accord-

 ing  to  the  safest  possible  method.  You  have

 our  consensus  on  that.  But  you  start  them

 again  when  you  get  the  new  aircrafts.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  CIVIL  EVOLUTION  AND
 TOURISM  (SHRI  SHIVRAJ  ४.  PATIL)  As

 you  please  Sir.

 12.11  1/2  hrs.

 MATTERS  UNDER  RULE  377  Contd.

 [  Translation]

 (ii)  Need  to  divert  spare  water  of

 Rapti  river  to  Save  Basil,
 Gorakhpur,  Gonda  and  Ba-
 haraich  from  floods

 DR.  CHANDRA  SHEKHAR  TRIPATHI

 {Khalilabad)  :  Mr.  Speaker,  Sir,  the  country
 has  to  suffer  a  heavy  loss  of  life  and  property
 due  to  natural  calamities  every  year.  In  it  loss
 caused  by  floods  is  the  heaviest.  The  Central
 Government  and  the  State  Governments
 have  taken  various  measure  since  inde-

 pendence  but  they  have  not  been  successful
 in  achieving  effective  control  over  floods.

 Floods  in  Rapti  river  have  been  causing
 heavy  damages  in  four  districts  of  Uttar
 Pradesh  every  year.  The  State  Government
 have  not  succeeded  in  controlling  the  floods
 inspite  of  their  best  efforts.  These  districts
 can  be  protected  from  the  destruction
 caused  by  floods  only  if  a  reservoir  is  con-

 structed  in  Nepal,  the  originating  place  of  the

 river,  and  the  surplus  water  of  the  river  is
 diverted  to  it.  if  would  provide  irrigation  and

 power  generating  facilities  to  Nepal  and  the
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 four  districts  of  Uttar  Pradesh  may  be  pro-
 tected  from  the  fury  of  the  floods.

 So  |  would  like  to  urge  the  Central
 Government  to  hold  talks  with  the  Nepal
 Government  in  order  to  divert  the  spare
 water  of  Rapti  river  in  Nepal  to  save  Basti,

 Gorakhpur,  Gonda  and  Baharaich  from  the

 fury  of  the  floods.

 [English]

 (lil)  Need  to  set  up  a  Nuclear
 Power  Plant  In  Orissa.

 SHRI  K.P.  SINGH  DEO(Dhenkanal)  :
 The  State  of  Orissa  is  passing  through  a
 critical  phase  of  power  shortage  due  to  rapid
 industrialisation.  Although,  a  number  of

 hydel  and  thermal  plants  are  under  implem-
 entation,  the  generation  from  these  units
 would  fall  far  short  of  the  increasing  de-
 mands  and  requirements  in  the  State.  It  is
 therefore  necessary  to  augment  the  gener-
 ating  capacity.

 12.13  hrs.

 [MR.  DEPUTY  SPEAKER  in  the

 Chair

 The  State  Government  of  Orissa  had
 taken  up  with  the  Government  of  India  the
 issue  of  the  establishment  of  a  nuclear

 power  plant  in  Orissa.  The  Government  of
 India  while  deciding  to  have  new  nuclear

 power  plants  of  10,000  MW  capacity  in  the

 country  on  a  regional  basis  had  identified
 and  selected  a  site  in  Cuttack  district.  The

 selectian  of  site  was  conducted  by  a  High
 Power  team  of  Alomic  Energy  Commission
 three  years  ago.

 The  Hon.  Prime  Minister  informed  the
 House  regarding  the  signing  of  a  protocol
 between  USSR  and  India  about  new  power
 plants  in  the  country,  including  nuclear

 power  plants,  in  addition  to  Government  of
 India’s  projection  for  the  coming  years.

 1  request  the  Government  to  consider
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 favourably  the  question  of  location  of  a
 nuclear  plant  in  Oriss®  in  order  to  save

 Orissa  from  power  tamine  and  also  help  in

 reducing  the  imbalahces  in  infrastructural

 development.

 (iv)  Need  to  provide  telephone
 facilities  in  Mahabarod  in
 Dhenkanal  district  in  Orissa

 SHRI  SRIBALLAV  PANIGRAHI  (Deog-
 arh)  :  Mahabarod  in  Kankadabad  Panchayat
 Samiti  of  Dhenkanal  district  in  Orissa  is  a
 Gram  Panchayat  headquarters.  This  is  the
 second  important  place  in  this  tribal  as  well
 as  backward  block.  Within  a  radtus  of  about
 25  kms.  of  this  place,  there  is  neither  any
 telephone  exchange  nor  any  PCO.  A  PTO

 has,  however,  been  sanctioned  long  since

 considering  the  importance  of  this  place  and
 its  necessity.  But  it  is  regretted  that  the
 sanctioned  PCO  is  yet  to  come  up.  Exis-
 tence  of  high  tension  electric  liné  along  the

 proposed  telephone  route  is  causing  such

 delay  in  providing  telephone  facility  to  Ma-
 habarod  as  given  out  by  the  concerned  au-

 thority.  But  this  plea  of  the  Department  is  far
 from  convincing  since  this  well  deserving
 place  could  have  been  provided  with  tele-

 phone  facility  much  before  either  by  taking
 telephone  line  along  another  route  or  taking
 recourse  to  microwave  system.  Anyway,  on
 the  principle  of  ‘better  late  than  never,  the

 Department  should  now  take  immediate

 steps  so  as  to  bring  Mahabarod  on  the

 telephone  map  of  the  country  by  means  of  a
 suitable  alternative  method  and  thus  miti-

 gate  the  ever  increasing  discontentment and
 resentment  of  the  people.

 [  Translation]

 (v)  Need  for  Improvement  in
 communication  and  transport

 system  in  Mau  (U.P.)

 SHRI  RAJ  KUMAR  RA!  (Ghosi)  :  Mr.

 Deputy  Speaker,  Sir,  under  Rule  377.0  ,  |
 would  like  to  inform  that  certain  area  trom

 Ajamgarh  and  Balia  district  of  Uttar  Pradesh
 have  been  taken  to  form  a  separate  district
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 Mau.  This  district  has  large  population  which

 include  weavers  and  farmers.  Industrial  and

 other  activities  have  accelerated  there  as

 soon  as  it  was  declared  a  district.  But  the

 inadequate  facilities  of  transport,  communi-

 cation,  industry  and  power  would  add  to  the

 problems  of  people  in  the  near  future.  From

 the  administrative  point  of  view  also,  this

 place  has  become  a  nucleus  points.  So.

 would  urge  the  Government  to  link  this  area

 with  the  other  parts  of  the  country  through
 microwave  and  to  improve  the  train  service

 on  this  metre  gauge  section  to  all  sides,
 Norths  South,  east  ane  west.  Besides,  effec-

 tive  measures  should  also  be  taken  to  con-

 vert  the  metre  gauge  into  broad  gauge  and  to

 provide  adequate  funds  to  complete  the

 gauge  conversion  project  at  Varanasi-Bhu-
 tani  line by  ihe  year  1990.

 {Englishq

 (vi)  Need  for  the  Department  of
 Steel  to  buy  the  biast  furnace
 from  H.E.C  Instead  of  import-
 ing  second  hand  blast  furnace

 SHRI  BASUDEB  ACHARIA  (Bankura)  :
 Government's  declared  policy  is  for  indigen-
 isation  of  industry.  But  in  practice  it  supports
 impart  on  plant  and  equipments  for  setting
 up  industries.

 The  Department of  Steel  has  decided  to

 import  a  second  hand  0185६  furnace  despite
 the  fact  that  the  Heavy  Engineering  Corpo-
 ration,  a  public  sector  unit,  has  the  capability
 to  meet  the  requirement  indigenously.  The

 Ministry  of  Industry  also  supported  the  steel

 department's  decision  after  examining  the

 indigenous  availability  position  from  HEC
 but  in  fact  the  Ministry  of  Industry  never
 consulted  HEC.  The  proposed  blast  furnac#
 will  cost  the  nation  over  Rs.  150  crores  with

 foreign  exchange  component  of  over  Rs  26
 crores.

 ॥  is  reported  that  HEC  is  capable  to

 produce  2000  cubic  metre  capacity  blast
 furnace,  having  already  done  so  for  the

 Vizag  and  Bhilai  Steel  plants.  The  order


